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........ Set-lip ., NEFA 

..... 8Iui P. C ........ : 'Will the 
IIlnlster of 0- AtraIz1I be pleued 
to state: 

(a) whether high-level. talb were 
reeently held about the tutll1'8 Nt-up 
at. NEP'A; 

(b) If 10, the broad outlins of the 
eontempiated .. t-up of NEFA; and 

(e) the decialon, If any, U¥en at 
the 1aat high-level ta1bT 

TIle IIbIIIter ., B_ dall'll 
(1IIarI Y. B. Cbaftll): (a) No, Sir. 

(b) and (e). Do "ot arlIe. 

8yJllll105lam OIl 'awalW1a1 N.u-

.,. 8Iui Utl7a: 
81u1 IIaIUul Uma7r. 

Will the Minister of aw..uoa be 
pleased to state: 

(a) whether it is a fact that Gov-
. lImment opent a lot of money on 

Rehro Symposium in Delhi; 

(b) If 80, how mw:h; 

(c) whether the partlcipanta took 
part in their iDdlvldual or oft\Cial 
aparity; and 

(d) whether they all agreed to 
IIIAke unanimous recommendation to 
U.N. bodiea? 

The M.blbter of lDformaUOla and 
lll-cladcastiq- (SIu1 Raj Babadar) : 
(a) No, Sir. The expenditure was 
not more than commensurate with 
the purpose and the international 
character of the Round Table. 

(b) As all bills have not heen re-
ceiVed the exact expenditure cannot 
be indicated, but it is likely to be 
Iesa than the allotment of Ro. 55,0001-
sanctioned tor the purpoae. 

(c) The participants in the Round 
Table took part in their individual 
.-paeity. 

(d) There was a general consensus 
el opinion regarding the recommen-.t1ona to be made to UNESCO. 

Baplkot c-t Co., BIJQv 

%808. SIu1 Utlya: 
Shrt Madha LIma7": 

Will the Minister of B-., AftaII'II 
be pleased to state: 

(a) whether the investigations into 
certain charges have been made 
against the Managing Director/other 
Directors of the Bagalkot Cement 
Company Ltd., Bijapur by the Central 
Bureau of Inveatigatlon; and 

(b) if BO, the results thereol? 

'!'be MIDIster of Dom.. Mai ... 
(8Iui Y. B. Chavan): (a) No, Sir. 

(b) Does not arise. 

rr-:rIption of MapS ..Jut Au.-

*'. SIu1 &am Dartth Yadav: WUl 
the Minbter of Dome Affairs be 
pleased to ltate: 

(a) whether Government have proe-
cribed some of the maps and atla_ 
published by Private AgendeB in India 
81 reported in H!ndUltan Time. dated 
30th October, 1966; 

(b) if 110, the details thereof; and 

(c) the reasons for their proaerip-
tion? 

".., D_ty Mbrlster III the MIDJs..o 
try of B_e Affalrs (8hrl Vld7a 
Cllaran Bhakla): (a) Yea, Sir. 

(b) and (c). A statement is lald on 
the Table of the House. (Pldced in 
Lib .... ",. See No. LT-7459/66J. 

PnbUcaUOIl of MapS and AtJaaes 

%610. Sbrl Ram Barkh Yadav: Will 
the Minister of Bome Mairs be 
pleased to state: 

(a) whether Government have 
allowed some foreign publications :on-
taining maps Zlnd all::lscs of India to be 
imported after blacking out such mapa 
and other portions th(>l'oof, as are pre· 
judicial to IndiA's territorial intcgri*y; 
and 

(It) if se, the details thereof? 
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The Deputy MlIlis!er ill the MIals-
try of Home Mairs (Shrt VlcI7a 
Charan Shaldal: (a) Yes, Sir. 

(b) Ministry of Finance (Depart-
ment of Revenue) Notification No. 1118 
dated the 26th November, 19511 
issued under the Sea Customs Act, 
1878, prohibits the import of any 
book, perioclical, pamphlet, lea1let or 
other dDcument containing any 
words, signs or visible representa .. 
tions which directly or indirectly 
question the frontiers of India. How-
ever, in order to saVe the educa-
tional and other institutions and 
scholars from scarcity of standard 
atlases and other publicatiolll 01. 
real worth, the Govenunent have 
been releasing useful books and 
atlases etc. after blacking out the 
objectionable portions. Books and 
publications which contain serioUII 
and numerous mistakes incapable of 
being correctpd without marring the 
usefulne .. of the publications are, 
however, not allowed to be imported 
into India. So far, 188 such books 
and publications have been allowed 
to be importpd after blacking out 
their objPctionable content.. 

Supply of lnformatiOD to Mem .... 
by Slale Governments 

2611. Shri V. V. Thevar: Will the 
Minister of Home Main be pleased 
to state: 

(a) whether Government had issued. 
Instruction.. to the State Government.. 
to furnish factual information to Mem-
bers of Parliament when asked for: 

(b) if so, whether Governm.,,,1 
are aware that the Gavernment oj 
Madras is not following these instruc-
tions; and 

(c) if so. the reasons therefor? 

The Deput,. MIIlIster ia the .m.-
try of Home Mairs (Shri VId,.. 
Charan Shula): (a) No SUch instruc-
tions have been isaued by the Gov-
ernment of India to State Govern-
ments. 

(b) and (c). Do IIOt arise. 

Z41IZ. 8hrI LakIama Bhawu.l: WIll 
the Minister of UaeatloD be p~ 
to state: 

(a) whether there is any propoeal 
to establish a National Laboratory 
under the C.S.I.R. in Bastar District 
of M.P. In the near future; and 

(b) if so, the salient featurel the_ 
o!? 

The MlDlster or DlformatiOD ... 
JIroadcutIac (811rl a.J 1Ia1Id1lr)r 
(a) No, Sir. 

(b) Does Dot ar~. 
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